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Coimbatore-Ooty-Khozikode Microwave
Radio Rehy Systen

*369. SHRIE. R. KRISHNAN CWill
the Minister of COMMUN!CA’!‘!ONS be
pleased to state

(a) ‘whet her the Cmmbato:e—Ooty-
Khozikode expansion of chrowave Radio
‘Relay System has been taken up for ingal-
‘bmon work; and ' o

(bj 1f so; thfv‘ pwuress m;de in _this

i "mﬁ mmsm

C(8) Yes,'S
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. OF COMMUNI- _

mymmw ¥,

"370 SHRI AB/
SINGH' Will the Mimstor

»(m) 'whether the: Gnvemmemiof, Nwa

Missionaries to function in’. thc Sme
cept the. Chrisuan Mlmonanes. aad

(h) il’ $0, the reesons thereror?

- THE MINISTER OF sTA‘n‘z :‘N‘ THE
MINISTRY OF HOME: AFFAIRS AND
IN THE DEPARTMENT OF PERSON. E
NEL (SHRI RAM NIWAS- MIRDRA)"V :
(®) The ‘Governments of Nagaland- and
‘Meghsiaya have not imposed ‘ady- restric- . -
tions on the functioning of any religious - f
‘organisations:or on the right.of any ofga- -
nisation or individuals to propuue my' .
religion.

{b) Does not arise,
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#374. SHRI M. mmAMU'mU
Will the Minister of INDUSTRIAL DE- -
VELOPMENT be plzased to ttate -

s .

(@) whe,thcr the It;dmn Pulp a.nd Papot

rient to encotirage 1he setting up of ‘small
papcr mills in the cqumry, and L :

(b) if 80, tha renction ol' Govemmen‘” ;
thereto? ' :
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